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A asiriasiariariniiarnes

1 ,QAN,IK.UMHEI, 'sonjdéu_ghterfwlfe of mﬁjﬂ?ﬂl\q, S‘IN(;’ H
aged 35” years, belonging toBIHﬂKL(G’ISLHTﬂE HSS EM 8Ly

@:}' service and presently working as OF.EICEHﬁENDHNT

/(@X ve herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my épou,se and dependants*:

s

(Assets In joint name Indicating the extent of jolnt ownership will also have to be

E _ given)
: Fx "Eu&lpman Sair Srouse mp_qndm{m Dopendant-2 | Dependant-3
| Mo, | G Na rqm Name Etc. Name
e 10,600/ 6 Kega &gt Amom Kuoed Neggon |
v B BT o] o R T - ISR

(il) | Deposits In
Banks, Financial
Institutions And 5.0/000}—
Non-Banking o B i A
Financial
Companies

Bonds, . ,
Debertures and - il {
Shares In W R = T
companies

Other financial ' !
institutions, ¢

lM NSS, Postal 6800)-1 324 v
Savings, LIC Py o :

Porides:atc o Yea

(v} | Motor Vehicles
{details of
make, etc.)

H i ¥ 2 e

[vi) | Jeweliery (give | .
c)/\"\’% s iOO?w i :
\oq,\q' weight and Crdled , | — — S er =

value) O0pm™ i
%.L?a'f g i

{vii) | Other assets,
such as values | SEG

of claims / e = o fm
Interests [

AN

Note: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given,
* Dependant here means a persen substantially dependent on the income of the

employee,

- ) —



B, I 1! ] _
[h‘c'ite: Properties in joint ownership indicating the extent of jeint _owners;hlp will

also have to be Indicated) i B p—
1 ] Dependsnt- Dependant-. Dependan

__I_i‘;_,; Description Self | snws;) p&mi 1 P;:_m . | P Ebe, Name

(i) | Agricultural Land : ,

- Location(s)

= Survey number(s) Sl aE i St ey

- Extent (Total — z

measurement)

~Current market value . : —

{1y | Mon-Agricylturai Land ‘ $ o

- Locatlon(s)

- Suryey number(s) c A )

i - Extent (Total 1 : SR
measurement) :

~Cutrent market value

(i) | Buildings (Commercial

: and residential)

Location(s)

- Survey fdoor

number{s)

- Extent (Total —

measurement)

- Current market

value

(iv) | Houses / Apartments,

etc.

- Lacation(s)

- Survey fdoor RN | i |

number(s) { ik

- Extent (Total

measurement)

- Current market i

e value TR BPARG SR
(v) | Others (such as ' L

interest in property) y ! el

(2y 1 give herein below the detatls of my labilities overﬁueé 1o public financial

institutions and government dues:-
[Mote : Piease ghve separate detalls for each item)

sr. | Description i Hame & address of Bonk / | Amount outstanding as !
Ne. Financial Institutions(s) / O s csrsnersssabastnatsia
il AR B Oopprirnept{s) . ¢ -
{a) H)\Loans from Bte_'.nk.-‘.‘ M B o ABe SR R 5
i} Loans from financial . } H
institutions N"’t A= Y N“,U{ LT
(iil) Governmenl Dues: ‘
{a) dues to departments ¥ ‘
dealing with government N : NGt
accommadation iy o .
(b) Gues to departments | N ) J
dealing with supply of } : { i )
water R /\"j" i i N et e
(c) dues to departments | !
dealing with supply of 3 : ! :
electricity : N\b{ P [ \Lh.[ ;
i ; i
S U " |

2
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| T —-



(d) dues to departments W 1 NJJ

dealing with telephones
(e} dues to d@partments

dealing with government | N»L @ . ; N Jj

transport (Irciuding
_afrcraft and heﬂconter‘s)

(F) Other dues, If any N JJ e

(b) | () Income Tax including
5urchgrge [Also indicate.
the.assessmient year uplo
which Income Tax Return
flled. Ghre also Permanent

Account Number {PAN)] J y D P /? '5‘5'6';/ /9’ - ;
(i) Wealth Tax [Also ;
Indicate the #ssessment : ] :
year upto which. Weaﬁh N.l,( . NJJ
Tax return fited. ] : : i

{Iliy Sales Tax [Qrly in £ ‘ <
cage of proprietaw : N _1,(_ , M

business} ; 2 R
(iv) Property Tax N A : IN1d
C. sonal Det :

GRE/CEF/PRAN NG, 2= IO S 302 Y 71 ]

Gender :- g ~ l (M/F)
Dgteafﬂirrh : ‘92‘0 I o}gl} }C][‘EIIQJ {DD/MM/YYYY)

Class/Group i EE [A/B/C)
Cadre " [[RIRAR [ELISLATINE ASG5MBLY

(Fufl Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service etc.)

Heme District .- {m p ATN H i 7

I hereby declare that the above details are true to the best of my

knowledga and belief, :52
Signature .. 1 ﬁ:’ EQ H )(

Mame of Employee: Q]q N I !< VM n Q .I'
Place:.E[.'l TNH Deslgnation:. OFF-ICC F]T TE N(Dﬂ NT
Dataﬁé@?‘&ﬁA’ Department: QIH HR LEG)ISLHTIVE nSSEM BAY

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in preseribed format.
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